209 Written Answers SRAVANA §, 1899 (SAKA)

an hour for broadcast from All India
Radio in twoispells of 15 minutes each.
The order in which the various parties
broadcast was determined by a Jdraw
of lots under the supervision of the
Chief Electoral Officer concerned. No
time was allotted to independent can-
didates.

The question of allotting time 10
social organisations, commercial orgu
nisations, educational institutions atc.,
did not arise in the context mentioned
above.
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Enquiry instituted against Officers
.attached to Former Ministers

5109. SHRI MANOHAR LAL.
SHRI NATHUNI RAM:

Will the Minister of
FAIRS be pleased to state:

HOME AF.

(a) whether any enquiries are
being instituted against Special Assis-
tants/Additional Private Secretaries
and other Gazetted Officers attacheqd to
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Minister and other
Govern-

former Prime
Ministers of the Congress
ment;

(b) whether they have furnished

details of their assets acquired by
them during their tenure with them
and if so, the detai's of these assets;
and

{c) how many of the Special "Assis-
tants/Private Secretaries borne on the
staff of the former Prime Minister
tendered their resig-

change of Govern-

and Ministerg
nation after the
ment?

THE MINISTER OF HOME AF
FAIRS: (SHRI CHARAN SINGH) ()
to (¢). The reference in the questinn
presumably is to the gazetted officers
who were employed on the personal
staff of the members of the former
Council of Ministers, immediately
preceding the last general elections to

Parliament.

The relevant information iz heing

collected.

Officers brought to the Centre at the
instance of Former Ministers

5110. SHRI MANOHAR LAL: Will
the Minister of HOME AFFAIRS 1L
pleased to state the number of
officer; of the rank of Deputy Secre-
tary and above brought to the Centre
at the instance of the former Minis-
ters during Emergency?

THE MINISTER OF HOME AFFAIRS
(8R1 CHARAN SINGH): The infor-
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mation is heing collected and would be
laid on the table of the House.

Memberg of Parliament under Deten--
tion during the Emergency

5112, SHRI C. K. CHANDRAPPAN:
Will the Minister of HOME AFFAIRS
be pleased to stale:

(a) how many Members of Parlia-
ment were kept under detention du-
ring the emergency, their names,
duration of detention and places
where they were kept under custody;

(b) the facilities provided to these

prisoners in jails;

(c) the daily or monthly allowance
provided to each of them;

(d) whether Government received
any complaint from any one of them
about maltreatment by police, while
in prison and if so, the details thereof;

and

(e) whether these Members of Par-
liament were allowed to receive their
salaries from Parliament while they

were in detention?

THE MINISTER OF HOME AF.
FAIRS (SHRI CHARAN SINGH): (a)
to (e). The required information is
being collected from the State Govern-
ments and the Union  Territory . d.
ministrations and will be laid on the

Table of the House.

According to available information
49 Members of Parliament were de-
tained during the period of emergency
from 25th June, 1975 to 21st March,
1977. 'Their names are given in the

attached statement





